DELHI VIDHAN SABHA

BULLETIN PART -1I

(General information relating to Legislative & other matters )

Wednesday 27 March, 2002/ Chaitra 6, 1924 (Saka)

No.194

PRIVATE MEMBERS' RESOLUTION

Hon'ble Member are informed that in all 21 Resolutions (as statement

enclosed) were received by the Assembly Secretariat till the last date of receipt of
resolutions ( i.e.26™ March, 2002 till 3.00 PM ). The following three resolutions
which have found place in the balloting held on 26™, March, 2002, will be listed for
discussion on Friday, the 12™ April, 2002.

S.No.

1

Name of the Member

Smt. Kiran Choudhry

Shri Mohan Singh Bisht

Shri  Arvinder Singh
Lovely

Text of the Resolution

This House resolves that registration of all
marriages be made compulsory with a view to
empowering women, according them proper
respect in society and protecting their
exploitation .

This House resolves that for purposes of making
proper cleanliness system a high powered
committee be constituted which may inspect it
from time to time to protect the health of people
of Delhi.

This House resolves that with a view to ensure
free and fair poll, the next Assembly elections in
Delhi may be held on the basis of photo-identity
card so that malpractices and irregularities in the
poll process are done away with and the process
of preparation of identity card be completed
within a year.
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